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SHRI B. S. MURTHY: As I told 
you, Sir, information is not available 
on all these details. But the police 
are investigating into the matter. 

SHRIMATI TARKESHW ARI 
SINHA : May I know whether the 
Government of Bihar supplie.:I the 
report to Government of India after 
they received the FIR from the Police; 
if so, how many evidences were col-
lected by the police before the FIR was 
submitted to be forwarded to the Gov-
ernment of India ? 

SHRI B. S. MURTHY: Whatever 
information I am giving is only infor-
mation I have got from the Govern-
ment of Bihar. 

WRITTEN ANsWERs TO QUESTIONS 

AJ.R. STAFF MEMBERS' CONTRIBUTWNS 
TO FOREIGN BROADCASTING ORGANISA-

TIONS 

'572. SHRI HARDAYAL DEVGUN : 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether it is a fact that some 
staff members of All India Radio con-
tribute also to foreign broadcasting 
organisations and receive payments; 

(b) if so, the number of such offi-
cers and their names; 

(c) whether prior permission is ob-
tained from Government by these per-
sons; and 

(d) 'if not, the reasons therefor? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI K. K. 
SHAH): (a) Yes, Sir. 

(b) '!Wo. 
1. Shri V. M. Chakrapani, News-

reader (Since resigned effective 
from 22-8-1968.) 

2. Shri R. S. Sharma, Editor, 
Akashvani Group of Journals. 
(This information relates only 
to local offices of All India 
Badio. Information from re-
maining offices is being collect-
ed and will be laid on the Table 
of the House.) 

(c) Prior permission was obtained 
by Shri V. 1\1. Chakrapani It was, 
however, not obtained by Shri R. S. 
Sharma. 

(d) Shri Sharma did not obtain 
prior permission as the two short 
stories contributed by him for broad-
cast from BBC in the World Service 
were of non-controversial, non-poli-
tical and literary nature. . However 
the whole question is being examined 
with reference to the rules on the sub-
ject. 
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TRADE RELATIGNS WITH RHODESIA 

°574. SHRI S. K. TAPURIAH: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) whether U.N.O. have recom-
mended snapping totally the trade 
relations with Rhodesia; and 

(b) if so, the details thereof and 
Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): 
(a) and (b). The Security Council 
adopted a resolution on 29th May 
1968 imposing comprehensive manda-
tory sanctions against Southern 
Rhodesia. India voted for the resolu-
tion. The sanctions covers the areas 
~ commercial, financial, immigration 
.and transportation facilities. 

Even before the passage of this re-
~olution, India had severed commer-
cial, diplomatic and ohtel' connections 
with Southern Rhodesia. 

CONDEMNED VEHICLES FOR MEN 

°575. SHRI HEM RAJ: Will the 
Minister of DEFENCE be pleased to 
state: 

(a) the number of condemned vehi-
cles given to the Association of eJ[-

servicemen, in 1966-67, 1967-68 and up-
to July 1968 during the current finan-
cial year; and 

(b) whether Government propose 
to increase their quota of these vehi-
cles if any, in view of the large num-
ber of released ex-servicemen ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI 
M. R. KRISHNA): (a) The number 
of discarded defence vehicles sold to 
cooperative societies of ex-servicemen 
at a pre-determiDed price was as fol-
lows: 

Period No. of discarded 
Defence vehicles 

released. 
1966-67 15 
1967-68 9 
1968-69 (Upto July 1968) NIL 

(b) There is no fixed quota and 
hence the question of ,increase does 
not arise. 

RELEAsE OF 'PAKISTANI BoATS 

°576. SHRI NARENDRA KUMAR 
SALVE: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) whether it is a fact that Pakis-
tani boats captured by the Indian Navy 
during January-February this year for 
intrusion into Indian waters have been 
released; and 

(b) if so, the reasons therefor? 

THE MINI~ OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R. BHAGAT): (a) and 
(b). Out of 30 pakistani vessels appre-
hended during January-February last, 
two vessels were found to have indulg-. 
ed in smuggling activities and neces-
sary action is being taken against 
them. As the remaining v~els were 
not found involved in similar unlaw-
ful activities, it has been decided to 




